
GOVERNMENT OF INDIA
MINISTRY OF GONSUMER AFFAIRS, FOOD & pUBLtC DTSTRIBUTION

DEPARTMENT OF FOOD AND PUBLIG DISTRIBUTION

LOK SABHA
UiISTARRED QUESTION NO.2926

TO BE ANSWERED ON tsrH DEGEMBEF{2O?I

BUDGET FOR ONE NATION ONE RAT!Oi{ GARD SCHEME

Will the Minister of CONSUMER AFFAIRS, FOOD AND PUBLIC
DlsTRtBUTloN 

'ctiFdr 
rrr&, ur6* g}{ grdqfrd, frt{q t'# be pleased to

state:

(a) whether the Union Govemment has formulated any scheme to
implement rOne Nation One Ration Cardt (ONORC) scheme;

(b) if so, the details of the working plan for implementing OilORC
scheme;

(c) the details of allocated budget to implement the schemel and

(d) the manner in which the Government would assist the labourerc
whose ration cardl have not been upgraded for new system so far?

ANSWER
MINISTER OF $TATE FOR MINISTRY OF RURAL DEVELOPMENT AND

col{suMER AFFAIRS, FOOD & PUBLIG DISTRIBUTTON
(sADHVt HIRANJAN JYOTT)

(a): Under the Targeted Public Distribution System (TPDS) refonns, the
Department has implemented the technology driven One Nation One
Ration Gard (ONORG) plan in 34 States/UTs so far by the name
'lntegrated Management of Public Distribution System' (|M-PDS).
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(b): After being sanctioned under the IM-PDS scheme in April 2O{8, the
ONORC plan was first started in two clusters of two adjoining States
from August 2O{9 and the number of States was increased to 12 during
the year 2O19-2O" Further, the number of States/UTs under ONORG was
increased to 32 urith the integration of 20 more States/UTs during the
yeat 2O2O-2{. Gurrently, a total of 34 States/UTs are seamlessly
integrated under lthe ONORG plan. The implementation of ONORG in the 2
remaining State$ of Assam and Chhattisgarh depends upon their
technical readiness to operate the mechanism of ration card portability.

(c): The financial outlay approved for the IM-PDS scheme in all
States/UTs is Rs. t27.3 Grore.

(d)l Under the ONORG plan, there is no requirement to upgrade the
ration cards or issue. new ration cards to the beneficiaries for taking the
benefit of ration card portability. Under this technoloEy driven portability
system, the ilational Food Security Act (NFSA) beneficiaries, including
migrant beneficiaries, can use their same/existing ration cards to
access their quota of subsidised foodgrains from any Fair Price Shop
(FPS) of choice with Aa<lhaar biometric authentication on an electronic
Point of Sale (ePoS) device.
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